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MINISTRY OF AGRICTILTURE

(Departmcnt of Agriculture Ind Cooperation)

NOTAICATION

New Delhr, the 6th September. 2000

s.o. 807(E).-[n exercise of the powers conferred by section 4 of the Insecticides
Act' I 968 (46 o f 1 968), the centrar coverunent hereby further amends the notification
ofthe Govemment of India in the erstwhile Nlinistry oi'Food, Agriculture. Cornmunirr
Devclopment and Cooperation number CSR 301, dated, the lT,hlebruan. 1971,
namely:-

In the said notification -

(l) for item numbers (riv) to (rviii) (both inclusive). and the entries relating there-to,
the following item numbers and entries shall respectively be substiruted- nalmely:-

rc xIv oI

" (-riv) Shri P.N. lvtaii.
Joint Irdustnal Adviser.

Nlinistry of Chemicals and Fertilisers
(Department ol Chemicals and
Petro-clremicals).

Period u which minated

(For a period of 3 years with
effect from the date of
publication of this
notification)

(For a period of 3 years with
effect &om the date of
publication of this
notification)

Member no under clause (xv) of
sub-section (3) of section 4:

(xr) Dr. (Mrs.) S.B. tal
Additional professor

Department of pharmaco logy
AII India Institute of Medical
Sciences.

sub- G)of lon 41

(xvi) Vacant

Member minated under c lause (xvi of
sub-section C3) of section 4:
(xvii) Director of Health Services

Government of
Gujarat.

M bers nonuna clau (xviii
subsection (3) of section 4:
(xviii) (a) Director of Agriculture
. Govemment of Kamataka

(For a period of 3 years with
effect from the date of
pubiicarion ofthis
notification)

(For a perbd of 3 years with
effect from tbe date ol
publication of this
notification)

f

) ol'

sub-section (3) of section 4:
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(b) Director of Agriculture

Covernment of Haryana

"(rr) Dr. K.V. Raghavaa
Director,
Indian kstitute of(hemicals
Technology,
Uppal Road,
Hyderabad.

Member nominated under clause(xxi) of
sub-section (3) of section 4:

( rcti) Dr. R.R. Klarl
Director,
Iviinistry of Environment and Forests
Govemment of India

(For a period of 3 years wirh
Effect from the date of
publicat ion of this
notification)";

(2). for item number (xix)(b) and the enrries relating thereto, the follo*-ing irem number
and entries shall be substituted namely:-

Llernber uourimted rurder clause (xix] (b) of
sub-section (3) of tion 4 :

'' (xix) (b) Director (For a period of 3
National Institute of Occupational years with effect from the
Heahtr, Ahmedabad. date ofpublication of this

(3) for item numbers (xx) and (xxi) and the entries relating thereto, the following item
numbers and entries shall respectively be substituted, namely:-
Ivlember nominated under clause (xx) of
sub-section (3) of sestisu4

(For a period of 3 years riith
effect from the date of
publication of this
notification)

(For a period of 3 years with
effect Aom ilre tlate'6f ' ''-'"' -'-
publication of thir $'
notification)."

lF. No. l9-l/200GPPIi

P D. SUDHAKA& n. SecY.

Notc :-The pnncipal notificarion was publishcd in the Gazefie of India vide numbct G.s.ft,3o1..
drted 27th February l97l and subsequently amended vidc_
(i) G.S.R. 1216 dated rhe tgrh Augusr, 197t.

(iD G.S.R. {7E(E) daled the lorh Awu$, 1976.

(ii) s.o. &+8(E) dared tie 25Lh octobef, 19t9. ,Fr._,'.
(iv) S.O 52E(E) dared the lgth July, 1993.

(v) s.o. 8{9(E) dared rhe 20th october, 1995.

6 i) S.O. 3.16(E) dated the 24rh Apnl. I997.
(\.ii) s.o. uo(e) oared *ie zotr larirurv, t,)qs
(r,iii) S.O. t 32(E) datcd the 2+th isbruan. tgcs.
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